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ORDER

Per Dr. B. R. R. Kumar, Accountant Member:

The present appeal has been filed by the assessee against the
order of Id. CIT(A)-38, New Delhi dated 25.07.2019.

2. Owing to the order of the Hon’ble NCLT, the Id. AR submitted
that the assessee would like to withdraw the appeal. Hence, the

same is dismissed as withdrawn.

3. In the result, the appeal of the assessee is dismissed as in
fructuous.
Order Pronounced in the Open Court on 03/03/2023.
Sd/- Sd/-
(Yogesh Kumar US) (Dr. B. R. R. Kumar)
Judicial Member Accountant Member
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